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Scheduled Banks' Statement of Position in India as on Friday, August 17, 2007

(Amount in Rupees crore)

Scheduled Commercial Banks

(including RRBs)

All Scheduled Banks (SCBs)

Liabilities to the Banking

System (A) 18.08.2006 | 03.08.2007 17.08.2007 18.08.2006 | 03.08.2007 17.08.2007 | *
a) Demand & time deposits
from banks 31557.49 35923.69 35713.37 34210.96 39335.91 39135.74 | *=*
b) Borrowings from banks 28557.34 |  25375.52 30881.10 28617.10 |  25401.20 30895.44
c) Other demand & time
liabilities 7957.37 16273.08 15454.50 7957.54 16274.87 15455.55
1] Liabilities to Others (A)
a) Deposits (other than from
banks) 2234010.77 | 2768795.54 2743137.09 2310496.61 | 2853266.01 2827353.20
i) Demand 336965.71 | 409276.50 379442.64 346032.63 | 419032.11 389231.86
i) Time 1897045.06 2359519 2363694.45 1964463.98 | 2434233.90 2438121.34
b) Borrowings @ 84451.13 81736.34 85778.36 85192.55 83201.08 86466.97
c) Other demand & time
liabilities 190066.33 | 233585.95 243145.44 192404.89 | 236273.55 245752.99
1] Borrowings from RBI
(B) 0.00 0.00 2259.73 11.00 14.00 2363.73
Against usance bills and / or
promissory Notes 0 0 0 0 0 0
IV | Gash 1275455 |  15643.49 16063.54 13261.90 |  16163.40 16578.14
V | Balances with RBI (B) | 122650.02 | 239629.51 201891.56 126740.53 | 245982.83 208020.29
VI Assets with Banking System
a) Balances with other banks
i) In current accounts 11210.18 13795.75 11692.93 12190.32 14973.47 12912.15
ii) In other accounts 13709.57 15033.32 14727.58 17791.68 18606.25 18324.79
b) Money at call & short
notice 14663.74 12580.61 17393.70 17782.51 15597.71 20732.91
c) Advances to banks(i.e.,
due from banks) 3941.51 3085.85 3074.53 4246.00 3736.84 3724.61 | £
d) Other assets 12082.84 22238.99 20887.80 12821.25 22978.44 21628.78
Vi Investments
(at Book Value) 758106.49 | 866855.30 902012.67 790463.44 | 895702.58 931697.21
a) Central & State
Govt.securities+ 741915.97 | 846386.34 881593.51 773255.09 | 874160.56 910215.62
b) Other approved securities 1619052 |  20468.96 20419.16 17208.35 |  21542.02 2148159
VIl | Bank credit (Excluding inter-
bank advance) 1574027.19 | 1930103.01 1938045.26 1639222.07 | 2007416.68 2014801.37
a) Loans, cash credits &
overdrafts $ 1500091.21 | 1849499.63 1856882.09 1564023.29 | 1925261.22 1932085.44
b) Inland bills purchased 9349.74 |  11800.90 11857.74 9593.42 | 12135.38 12189.34
c) Inland bills discounted 28900.27 | 3314837 32992.56 29378.26 |  33784.52 33632.83
d) Foreign bills purchased 12656.34 | 1311246 11801.65 12692.94 |  13138.79 11827.47
e) Foreign bills discounted 23029.63 |  22541.65 24511.22 23534.16 |  23096.77 25066.29




Notes :

*  Provisional figures incorporated in respect of such banks as have not been able to submit final figures.

(A) Demand and Time Liabilities do not include borrowings of any Scheduled State Co-operative Bank from State
Government and any reserve fund deposits maintained with such banks by any co-operative society within the
areas of operation of such banks.

** This excludes deposits of Co-operative Banks with Scheduled State Co-operative Banks. These are included
under item Il (a).

@ Other than from Reserve Bank, National Bank for Agriculture and Rural Development and Export Import Bank of
India.

(B) The figures relating to Scheduled Commercial Banks' Borrowings in India from the Reserve Bank and balances
with the Reserve Bank are those shown in the statement of affairs of the Reserve Bank. Borrowings against
usance bills and/ or promissory notes are under Section 17(4)(c) of the Reserve Bank of India Act, 1934.

£ This excludes advances granted by Scheduled State Co-operative Banks to Co-operative banks. These are
included under item VIII (a).

+ Includes Treasury Bills, Treasury Deposits, Treasury Savings Certificates and postal obligations.

$ Includes advances granted by Scheduled Commercial Banks and State Co-operative Banks to Public Food
Procurement Agencies viz. Food Corporation of India, State Governments and their agencies under the Food
Consortium.

Food Credit Outstanding as on
(Rupees in Crores)

Date 18.08.2006 03.08.2007 | 17.08.2007
Scheduled Commercial Banks 36534.78 41322.37 38358.85
State Co-operative Banks 2855.00 2905.00 2905.00

The expression ' Banking System ' or ' Banks ' means the banks and any other financial institution referred to in
sub-clauses (i) to (vi) of clause (d) of the explanation below Section 42(1) of the Reserve Bank of India Act, 1934.
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